


 

 

Report of the Committee formed as per order of the Hon’ble NGT in the Original Application 

No. 323/2022 G. Pramod Naidu Vs State of Chhattisgarh 

This Application is filed based on the complaint of Mr. G. Pramod Naidu resident of 17/A, Bobji 

Park, Ring Road No 2, District- Bilaspur, Chhattisgarh raising the issue that South Eastern Railway is 

transporting coal filled from Bilaspur in open coaches due to which coal dust is spreading and 

causing heavy air pollution creating serious health hazards to local residents living near the railway 

tracks.  

As per the order of the Hon’ble Tribunal dated 11/05/2022, a joint committee was formed comprising 

of State PCB, DRM South East Central Railway, Bilaspur and Collector, District-Bilaspur (C.G.). 

The State PCB (Chhattisgarh Environment Conservation Board), DRM South East Central Railway, 

Bilaspur and Collector, District-Bilaspur (C.G.) have nominated the following officials for 

comprising the joint committee-  

1. Mr. Tularam Bharadwaj, Sub-Divisional Magistrate (Revenue), Division- Bilaspur, District-

Bilaspur (C.G.) as representative for Collector, District- Bilaspur (C.G.). 

2. Mr. Devvrat Mishra, Regional Officer, Regional Office, Chhattisgarh Environment 

Conservation Board, Bilaspur (C.G.) as representative for Chhattisgarh Environment 

Conservation Board (CECB).  

3. Mr. Rajesh Kumar Sah, Assistant Commercial Manager- I (Goods), South East Central 

Railway as representative for DRM South East Central Railway, Bilaspur, District- Bilaspur 

(C.G.). 

The joint committee visited and inspected the site on date 24/08/2022. The factual and action taken 

report of the committee on the issue raised in OA No. 323/2022 is submitted for your kind perusal/ 

further necessary action. The Joint Committee has relied upon several documents for making this 

report and the documents are annexed along with report. The list of annexures is as follows- 

1. Annexure-1:- Copies of the Photographs taken during the visit of the committee. 

2. Annexure-2:- The copy of the letter sent by the Regional Officer, Chhattisgarh Environment 

Conservation Board to Assistant Commercial Manager- I (Goods), South East Central Railway. 

3. Annexure-3:- The copy of the letter received by the Regional Officer, Chhattisgarh 

Environment Conservation Board from Assistant Commercial Manager- I (Goods), South East 

Central Railway. 

 



 

 

 

Report of the Committee formed as per order of the Hon’ble NGT in the Original Application 

No. 323/2022 G. Pramod Naidu Vs State of Chhattisgarh 

S.no. Key point mentioned in the order of 

the Hon’able National Green Tribunal 

Response of the Committee 

1. This Application is filed based on the 

complaint of Mr. G. Pramod Naidu 

resident of 17/A, Bobji Park, Ring Road 

No 2, District- Bilaspur, Chhattisgarh 

raising the issue that South Eastern 

Railway is transporting coal filled from 

Bilaspur in open coaches due to which 

coal dust is spreading and causing 

heavy air pollution creating serious 

health hazards to local residents living 

near the railway tracks.  

In view of the averment made in the 

application, it would be appropriate to 

have a factual and action taken report 

from a Joint Committee comprising of 

State PCB, DRM South East Central 

Railway, Bilaspur and Collector, 

Bilaspur. State PCB will be the Nodal 

agency for coordination and 

compliance. The Joint Committee may 

meet within four weeks, undertake site 

visits, look into the grievances of the 

applicant and take requisite action by 

following due process of law. 

 

The Committee visited the house of the applicant 

on date 24/08/2022. The applicant was not present 

in his house during the inspection. The committee 

observed that the railway line so complained is 

situated just behind the residence of the applicant. 

However, no accumulation of coal dust was 

observed around the premises of the residence of 

the applicant nor was there any coal dust found in 

the residential colony within which the house of 

the applicant is situated. Photographs taken 

during the visit of the committee are hereby 

attached as Annexure-1.  

The Regional Officer of Chhattisgarh 

Environment Conservation Board sent a letter to 

Assistant Commercial Manager- I (Goods), South 

East Central Railway on date 24/08/2022, thereby 

directing them to ensure that the transportation of 

coal through the railway line situated behind the 

house of the applicant should only be done 

through covered railway wagons and also asked 

them to take necessary action on the complaint of 

the applicant. The copy of the said letter is hereby 

attached as Annexure-2.  

The Assistant Commercial Manager- I (Goods), 

South East Central Railway replied to the letter of 

the Regional Officer by their letter dated 

25/08/2022. In this letter, the Assistant 

Commercial Manager- I annexed the letter of 

Joint Director, Traffic Commercial (Rates) 

Railway Board. This letter contains the revised 

packing conditions for goods moved by railway. 

It would be appropriate to iterate the following 

extract of this letter- 



“P-2 Loose/Bulk Consignments 

(a) No specific packing condition is required 

for commodities such as Ashes, Bricks, 

Coal & Coke, Gypsum, Clay, Limestone & 

Dolomite, Pig Iron, Sand, Stone, Ores etc., 

which are offered in Bulk/Loose 

consignments.” 

 

The said letter of Assistant Commercial 

Manager- I also contained a letter from 

Director, Traffic Commercial (Rates), 

Railway Board. It would be appropriate to 

iterate the following extract of this letter- 

 

“General conditions have been notified 

for packing various commodities being 

transported by rail. For transportation of 

loose/bulk consignments, no specific 

packing condition is required vide letter 

referred at (ii) above." 

 

It is clear from a mere reading of the 

extracts mentioned above that there is no 

specific packing condition or terms for 

loose/bulk consignments and coal is 

considered a loose/bulk consignment. 

Hence, there is no obligation of covering 

the coal so transported via open wagons 

on either the consigner or the railway 

department. The railway merely acts as a 

transporter of the goods, which is clear 

from the above iterated extracts. A copy of 

the letter from Assistant Commercial 

Manager-I (Goods), South East Central 

Railway is hereby attached as Annexure-

3.  
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